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The Registrar General,

Hon’ble, National Green Tribunal,
Principal Bench,

Faridkot House, Copernicus Marg,
New Delhi- 110001

Sub: Submission of Compliance report of order dated 20.08.2019 passed by
Hon’ble NGT, New Delhi in O.A. no. 640/2019 Vinod kumar Soni Vs. State of
Uttar Pradesh.

Sir,

Kindly refer the subject mentioned above. Compliance report of order dated
20.08.2019 passed by Hon’ble NGT, New Delhi in OA no. 640/2019 regarding ill-legal
sand mining in river Sarayu is enclosed herewith for your kind perusal and further
necessary action.

Sincerely Yours,
Enclosures: As above
‘ 7V 1
(S.B. Singh)
Chief Environmental Officer
Circle-6
Copy to:
Shri Pradeep Misra Advocate, Supreme Court, B-235, Sector-XIX, Noida
District-GB Nagar, 201301 for information and further necessary action.

Ll ]1
Chief Environmental Officer

/ &Circle-G

T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow — 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764
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Compliance report of order dated 20.08.2019 passed by Hon’ble NGT, New
Delhi in O.A. no. 640/2019 Vinod Kumar Soni Vs. State of Uttar Pradesh:

The relevant portion of the Hon’ble NGT, New Delhi order in OA no. 640/2019 dated
20.08.2019 is as follows:-

«  Grievance in this letter, which has been treated as an application, is against
illegal sand mining in river Sarayu, Village-Meerapur Duaba, Ayodhya, U.P. by diverting
river flow at Bekunth Dham, which is adversely affecting the flow of the river.

Let the Uttar Pradesh Pollution Control Board (UPPCB) look into the matter and take
appropriate action in accordance with law and furnish a factual and action taken report to
this Tribunal within one month from the date of receipt of copy of this order by e-mail at
judicial-ngt@gov.in.

1. That in compliance of order dated 20.08.2019 a letter was sent to Regional Officer, UP
Pollution Control Board, Ayodhya for inspection regarding complaint of Vinod Kumar
Soni Vs. State of Uttar Pradesh. Copy of the said letter is annexed as annexure-01.

2. That the Regional Officer, UP Pollution Control Board, Ayodhya requested to District
Mine Officer, Ayodhya for site inspection regarding complaint of Vinod Kumar Soni
Vs.State of Uttar Pradesh vide letter no. 1233/NGT/OA no.-640/2019 dated
18.09.2019.

3. That as per inspection of Mine Officer, Ayodhya no mining lease/mining licence has
granted at Village-Meerapur Duaba, Ayodhya, U.P. At present any type of mining work
in not being done. Copy of the said inspection report is annexed as annexure-02.

4. That as per inspection report Regional Officer, UP Pollution Control Board, Ayodhya
dated 20.09.2019 it was found that site is presently submerged with water of river
Sarayu. According to inspection report no mining work is being done. Sand was
dumped on one site. Copy of the said inspection report is annexed as annexure-03.
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Pt Grievance in this letter, which has been treated as an application, is against illegal sand mining in

river Sarayu, village Meerapur Duaba, Ayodhya U.P. by diverting river flow at Bekunth Dham, which is

adversely affecting the flow of the river.
Let the Uttar Pradesh Pollution Control Board (UPPCB) look into the matter and take appropriate

action in accordance with law and furnish a factual and action taken report to this Tribunal within one
month from the date of receipt of copy of this order by e-mail at judicial-ngi@gov.in......... .
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